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Sri S.K. Pandey, Advocate holdig brief
of SEi Amit Sthalekar, Advocate
representing on behalf of respondents
that the applicant has already died and
his heirs have not Dbeen brought on
record. According to the respondents,
this O.A. 1is abated. There 1is no-one
present to controvert the said
SEaktemenite

0.A. stands dismissed as abated.
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